ITEM NO.32 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1319/2023

M. VARADHAN Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

[ONLY IA Nos.160204/2026 AND 195867/2026 ARE LISTED UNDER THIS
ITEM]

IA No. 160204/2026 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 195867/2026 - INTERVENTION APPLICATION

Date : 24-07-2026 This matter was called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MRS. JUSTICE V. MOHANA

For Petitioner(s) :Mrs. Madhvi Divan, Sr. Adv.
Mr. Aditya Kumar Choudhary, Adv.
Mr. M Vel Murugan, Adv.
Mr. Sandeep Pandey, Adv.
Mr. Aditya Anand Singh, Adv.
Mr. Rajesh Singh Chauhan, AOR
Mr. Mohit Kumar Bansal, Adv.

For Respondent(s) :Ms. Radhika Gautam, AOR

Ms. Tatini Basu, AOR
Mr. Byrapaneni Suyodhan, Adv.
Ms. Obulapuram Keerthi, Adv.
Ms. Esha Thawal, Adv.

Mr. T. Singhdev, Sr. Adv.

Mr. Prateek Bhatia, AOR

Mr. Tanishq Srivastava, Adv.
Ms. Yamini Singh, Adv.

Ms. Anum Hussain, Adv.

Mr. Abhijit Chakravarty, Adv.
Mr. Bhanu Gulati, Adv.

Mrs. Sumita Ray, AOR
Slgnaﬂ/_ur;ﬂ\o‘atVenfled MS . Disha Ray, AdV ]
Mr. Anurag Kumar, Adv.

Ms. Manisha Ambwani, AOR
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Manish Kumar Saran, AOR

H. Chandra Sekhar, AOR
Jadhav Vishal, Adv.

Aljo K. Joseph, AOR
Rajesh Kumar, Adv.
Sashwat Mishra, Adv.

N Leela Vara Prasad, Adv.

Vikas Upadhyay, AOR
Ankita Kashyap, Adv.
Nitin Gaur, Adv.

Ranveer Singh, Adv.

Meenakshi Arora, Sr. Adv.
Rajat Kapoor, Adv.
Arvind S. Avhad, AOR

Pukhrambam Ramesh Kumar, AOR
Karun Shamra, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.

Jasbir Singh Malik, Adv.
Anshuman Singh, AOR
Prachi Sohi, Adv.

Nitika Dubey, Adv.

S. Prabakaran, Sr. Adv.

Ram Sankar, Adv.

Maheswaran Prabakaran, Adv.
Naveen Kumar Ma, Adv.
Archana Goswami, Adv.
Yusuf, AOR

D. Bharat Kumar, Adv.
M. Chandrakanth Reddy, Adv.
Siddhartha Sinha, AOR

Vivek Narayan Sharma, AOR
Mahima Bhardwaj Kalucha, Adv.

Akash Singh, Adv.

Palak Kaushik, Adv.

Annika Khurana, Adv.

Adhiraj Wadhera, Adv.

Sanjana Saddy, AOR
Varun Chugh, Adv.

Krishna Kant Dubey, Adv.
Bhuvan Kapoor, Adv.



Mr. Shreekant Neelappa Terdal, AOR

Dr. Surender Singh Hooda, AOR
Mr. Vishal Arun Mishra, AOR
Miss Roopali Lakhotia , AOR

Mr. Anand Nandan, Adv.
Mr. Kuldeep Mishra, Adv.
Mr. Rameshwar Prasad Goyal, AOR

Mr. Pai Amit, Adv.
Mr. Rahat Bansal, AOR

M/s. AG Veritas Law, AOR
Mr. Abdul Qadir Abbasi, AOR

Mr. R. H. A. Sikander, AOR
Mr. Jatin Bhatt, Adv.

Mr. Sanawar, Adv.

Mr. Mohd. Danish, Adv.

Ms. K. R. Chitra, AOR
Mr. Javedur Rahman, AOR

Mr. Narender Hooda, Sr. Adv.

Mr. Uday Gupta, Sr. Adv.

Ms. Nina Gupta, Applicant In Person, Adv.
Dr. Lalit Bhasin, Adv.

Ms. Radhika Gupta, AOR

Ms. Bhumani Tyagi, Adv.

Mr. Aditya Bhasin, Adv.

Mr. Shwetank Sailakwal, AOR
Mr. Mayank Suryan, Adv.

Mr. Ravindra Vikram, Adv.
Ms. Abhinanda Bhuyan, Adv.
Mr. Alok Mishra, Adv.

Ms. Ruby, Adv.

Mr. Amol Chitale, Adv.
Mrs. Pragya Baghel, AOR

Ms. Kheyali Singh, AOR

Mr. Kailash Prashad Pandey, AOR
Mr. R.verdrajan Sr.advocate, Adv.
Mr. Hitesh Kumar Sharma, Adv.

Mr. Amit Kumar Chawla, Adv.

Mr. Akhileshwar Jha, Adv.

Mr. Anupam Kumar, Adv.

Mr. Satvik Sharma, Adv.

Ms. Savita Kaushik, Adv.
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Shreya Jha, Adv.

Swati Vishan, Adv.

Divya Mishra, Adv.

Asmita Mishra, Adv.

Suresh Kumari, Adv.
Saurabh Kumar Solanki, Adv.
Sandeep Singh Dingra, Adv.
Mahi Pal Singh, Adv.

Jatin Malik, Adv.

D.p Singh, Adv.

Dilip Kumar, Adv.
Saubhagya Bhagat, Adv.
Aakash Amar Raizada, Adv.
Lalit Dixit, Adv.

Rajesh Singh, Adv.

Javed Raza, Adv.

Byagang Bagang, Adv.
Sakshi Singh, Adv.

Shashank Singh, AOR

Shekhar Raj Sharma, A.A.G.
Akshay Amritanshu, AOR
Nidhi Narwal, Adv.

Srishti Jain, Adv.

Sarthak Srivastava, Adv.

Nupur Kumar, AOR

Mukesh Kumar, AOR
Surbhi Kumari, Adv.

Sanchit Garga, AOR
Kunal Rana, Adv.
Shashwat Jaiswal, Adv.
Diksha Arora, Adv.

Bhanu Pratap Singh, Adv.
Prateek Kumar, AOR

Amol B. Karande, AOR

Santosh Paul, Sr. Adv.
Sriharsh N. Bundela, AOR
Aditi Rai, Adv.

Aditya Sonawane, Adv.
Raghav Dikshit, Adv.
Vedant Mishra, Adv.

Vibha Datta Makhija, Sr. Adv.
L.V. Sri Nehaol, Adv.

Rohini Narayanan, Adv.
Abinav Parthasarathy, Adv.

G. Balaji, AOR



Mr. Ashwani Gehlot, Adv.

UPON hearing the counsel the Court made the following
ORDER

Post the matter on 04.08.2026.
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